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(III) That the provtsions of sub-section (1) Section 14 shall not
apply to such transactions as may be notified by the
Central Government in consultation with any financial
sector regulator.

(IV) That the order of moratorium shall have effect from
31.08.2018 tiI completion of the corporate insolvency
resolution process or until this Bench approves the
resolution plan under sub-section (1) of Section 31 or
passes an order for liquidation of corporate debtor under
Section 33, as the case may be.

(V) That the public announcement of the Corporate Insolvency
Resolution process (CIRp) shall be made immediately as
specified under section 13 of the Code.

(VI) That this Bench hereby appoints, Mr. Avil Menezes, having
Registration No. : IBBI/IpA-OO1 ltp_IOOOLT l2Ot6_L7l 7OO4L,
and address at 403, Crescent Business park, Sakinaka
Telephone Exchange Lane, Andheri(East), Mumbai 4OOO72,
as Interim Resolution professional to carry the functions as
mentioned under Insolvency & Bankruptcy Code,

19. Accordingly, the petition is admitted.

20. The Registry is hereby directed to communicate this order to boththe parties within seven days from the date order is made
available.

V. Nallasenapathy

Member (T)
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Bhaskara pantula Mohan

Member (J)
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